hTEM NO. 15 COURT NO. 8 SECTION | X

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No(s).507/2002

(From the judgenent and order dated 19/10/2001 in AAA No. 15/1997 of The H GH COURT OF

BOVBAY AT PANAJI)

PADMAVATI RAJE WADI YAR (D) BY LRS. & ORS Petiti oner(s)
VERSUS
SHAI K HASHI M | SAAC (D) BY LRS. & ANR Respondent ( s)

(Wth prayer for interimrelief )

Date: 31/10/2006 This Petition was called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE AR LAKSHVANAN

HON BLE MR JUSTI CE TARUN CHATTERIJEE

For Petitioner(s)
M . P. Venugopal , Adv.
M. E. Venu Kumar, Adv.

For MS. K J. John & Co., Adv.

For Respondent (s)
M . Mukul Rohatgi, Sr.Adv.
M. Saur abh Kirpal, Adv.

M. Abhi sth Kumar, Adv.



M. Vi bhakar M shra, Adv.
M.N tin Deshnukh, Adv.

M . Saneer A. Vaidya, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

Li st on 21.11.2006 for final hearing.

( Satish K. Yadav ) ( Phoolan Wati Arora )

Court Master Court Master



